BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL BENCH, BHOPAL

Original Application No. 24/2022

(C7)

Manish Sharma & Anr.

VS

State of Madhya Pradesh & Ors

Date of Inspection :- 26/03/2022

Committee members :-

I- Ms Shweta Bhamhore, Nayab Tahsildar Gadarwada Dist-Narsinghpur
2- Shri Alok Kumar Jain, Regional Officer M.P. Pollution Control Board Jabalpur




Action Taken Reportin compliance of order dated 11/03/2022 issued by
Hon’ble National Green Tribunal in the matter of O.A No. 24/2022 (CZ)
(Manish Sharma & Anr Vs State of Madhya Pradesh)

Hon'ble National Green Tribunal, Central Bench, Bhopal has issued the following
direction vide order dated 11/03/2022 in the O.A No. 24/2022 (CZ) Manish Sharma &

Anr Vs State of Madhya Pradesh & ors :-

| I The issue in this application is encroachment on the water body/pond situated at |
‘ Gram Panchavat Lilwani Halka Number 121 Bandobast 414, Khasra Number
[11/1 11172, 111/3, 112, 113, 114 Total Rakba (Bhumi) 3.658 hectare Bhumi
Talab (Pond) Tehsil-Gadarwara District Narsinghpur, the land uses in mentioned |
as Bhu Jal Shashiya in record.
2- The applicant has also raised the contention of discharge of untreated water into
the water body and encroachment in contravention of the order passed by the
| Hon'ble Supreme Court of India in the case of Hinchalal Tiwari & ors. And the
| directions of court not to encroach any water body or land of ponds, tanks and |
| lakes and further direction that long period of encroachment is no defence and |
1 does not give any equity.
| 3- A substantial issue of environment has been raised. Issue notice to the respondents.
Returnable within four weeks.
4- Applicant is directed to take necessary steps for service to the respondents by both
| ways and also on available email

5- Respondents are directed to submit their reply within six weeks through e-filling
portal,

| We deem it just and proper to call report on the matter in issue in present application
from a joint Committee consisting of-

1. District Collector, Narsinghpur Madhya Pradesh (M.P.)
2. One representative of Madhya Pradesh Pollution Control Board

The Committee is directed submit the factual and action taken report in the matter by
email at ngtczbbho-mp(wgov. in.

In compliance of the Hon’ble NGT order a committee of following officers visited the

site located at Village-Lalwani Tehsil-Gadarwada Dist-Narsinghpur on 26/03/2022:

I Ms Shweta Bhamhore, Nayab Tahsildar Gadarwada Dist-Narsinghpur

I Shri Alok Kumar Jain, Regional Officer M.P. Pollution Control Board

Jabalpur
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Dr. S.K. Khare, Scientist, M.P. Pollution Control Board Jabalpur

FIELD OBSERVATIONS:

»

Y

It is a true that the Gram Panchayat Lilwani Halka Number 121 Bandobast 414,
Khasra Number 111/1, 111/2, 111/3, 112, 113, 114 Total Rakba (Bhumi) 3.658

hectare is recorded as a Bhujal Land as per revenue records.

During inspection it is found that most of land (Lalwani Talab) is plane and about

2 acar of land is found low laying area. There is no water stored in the said land.

About 07 acar land is almost found plane and Government has constructed A

Gram Panchayat Bhawan (Size about 50x60 feet), A-High School (Area about

100x100 feet) and Village Market (Bazar) is about 100x100 feet is constructed. All ,

of these constructed by Jila Panchyat Narsinghpur as per information given during

inspection by Revenue officer/Patwari.

Presently there is no water is found in said land. There is no domestic effluent is
meets to the land. About 2 acar of land is found low laying area. There is no water
stored in the said land. Presently there is shrubs is found in the premises. During
inspection nearby villager has informed that during rainy season this 02 acar land
is filled with the rainy water. Depth of land is about Approx 2 feet. Remaining land

is almost flat.

There is one hand-pump is situated in the nearby school in above land. A water
sample of hand-pump is taken in the presence of team member. The water quality

of hand-pump water is found normal. (Monitoring report is Attached with

Annexure-l)

As per point raised by application the lalwan] talab is encroachment by the nearby

farmer. During the inspection revenue employee has been directed to submit the



!
!

details report regarding encroachment by nearby farmers/villager in this regard, |

y

As per the Revenue officer report  encroachments if  found by local |

villager/farmers. Panchnama made by Revenue olficer is enclosed in Annexure- |

» Photographs along with coordinate is recorded in GPS Camera during inspection

18 enclosed as Annexure-111

Recommendations:-
1. [llegal Encroachments of the pond area shall be removed by local authorities

2. District authority shall resolve the cases of identified encroachment as per the law if

any.
3. Presently about 07 acars of pond land is already filled in due course of time by the
natural process which is converted into flat land. Out of 07 acar land remaining 02

acar land shall be restored as a pond by making arrangements of stop dam and

cleaning by local authorities.
4. The Jila Panchyat has constructed A Gram Panchayat' Bhawan (Size about 50x60

feet), A High School (Area about 100x100 feet) and Village Market (Bazar) is about
100x100 feet which work done for public purpose. Permission of construction of
above works is not submitted. Jila Panchayat Narsinéhpur shall be submit the
government approval for construction work done.

5. There is no problem of water pollution is found in said area.

(Dr. S.K. Khare ) ( Shweta Bhamhore )

ficienlisl ; Nayab Tahsildar
Regmna'I Office M.P. Pollution Control Gadarwada
M.P. Pollution Control Board Jabalpur Dist-Narsinghpur

Board Jabalpur YgTeid anHeAn



Anrt exore T

REGIONAL OFFICE Fax & Ph. »ozwm
M.P. POLLUTION CONTROL BOARD
Plot No. : 455, 456,, Vijay Nagar, Jabalpur (M.P.) |

LIQUID SAMPLE ANALYSIS REPORT - {
sample from - Ground water at village Lilwani, Teh. Gadarwara, Dist- Narsingpur
(M.P.) — E— J
sample Details - Hand pump water sample near high school - 7 ‘
Date of Collection - 26/03/2022 Analysis No  126/322 ‘ Bill No. ,
| Datcof Receipt - 26/03/2022 e o —
Date of Analysis = 27 /03/2022 .
f\nal\ sis Done by :- V.K.Baghel Sample collected by:-Dr.S, K Khare, Scientist
‘Scientist S S
S ’ Result I Result ‘ Result Result
- Parameters Unit I ff 11 v
| I
A - PHYSICAL PARAMETERS L
I | Temperature I % o { | B R
> Twbidiy N.T.U. \ -
5 Colour - - Colourless | \ | B —
4 Odom 7 o = Odourless \ _ e ——
5 | bpemﬁc Conductlvuv pumho/cm \ | |
B - CHEMICAL PARAMETERS \ S
6 [pH - 7.34 N
"7 | Total Alkalinity mg /1 40.0 B ]
8 Tfo\-zilkHﬁess (as CaCOy) mg /1 165.0 \
9 | Calcium Hardness (as CaCO;) mg /1 140.0 X
10 | Magnesium Hardness (as CaCO;) mg /1 25.0 \
11 Chloride mg /1 1998 | N
12 “fdlial Solids mg/ | - | - o
13 ] _ Dissolved Solids mg /1 ~386.0 L W I
| 14 \ Quspended Solids _”_‘I_nAg/l o 7‘\U I R \
15 Ammonical Nitrogen (as N) mg /| | 77»\‘7_1\;‘* -
16 Blg}t_eﬁnjguen(as NO; ) mg/l 016 | | N\ I
17 | Nitrate Nitrogen ( NH; ) ~mg/l | I R B \3( . —
IS \ Total Kjeldahl Nitrogen ( ASN B N 17 S I R R N
19 | Fluoride mg o/l 0.10 \
20 | Dlssolved Oxygcn a _A_nﬂl"/l ] V]
21 [ BOD. (3days.27°C) o wmg/ | B N [ N
YZ\L()D mU/l <
\ Oil & Grease | ‘mg /1 T/
Phosphate (as P) ] mgl I A
| 25 ] Sulphdte( asWSOl, ) I nilg‘/_l ﬁmﬁ—ﬂ*r R ‘
26 [ Chromium (¢ T T T [
. 27 | Copper ( Cu ) | mg/l _*i I
\didmetZn) 00 | g/ |
29 ron ( (Fey o mg/l 0.52
30| BO!OI] 1(B) ] N mg} ];f¥r:h—A_~_h ] B
| 31 ‘ Sodium Ppn{ D [
j 32 [ Potassium u”vi—hﬂﬂ*‘-v o 7;3[{11{7 - * ) "
; C -BIOLOGICAL PARAMETERS | 1 ]
Total Coliform MPN/100ml B
34 |Feacal Coliform | mpNdooml | <[ g ! N -

INDICATION : PARAMETER DOES NOT CONFIRM TO :- -

I. Standard prescribed by M.P.P.C.B.in M.P.Gazette notification, dated 25/03/1988

2. 18:10500-1991 ( Specification for Drinking Water)

3. Standard prescribed in Bio-Medical Waste ( Management & Handling ) Rules 1988

GEN RALMARKS:-

NOT I; No slalutony Imblhty .meptcd ‘(;Inﬂ;ll'l[)k;ll—()( collected by M.P.P.CB.

1~ Lab In-charge
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Annexure-IIT
Photograph taken During Inspection of Village-Lalwani Tehsil-Gadarwada Dist-
Narsinghpur on dated 26/03/2022 in the matter of Hon’ble NGT Bhopal O.A No. 24/2022

2R4F+5Q2, Lilwani, Madhya Pradesh 487555, India
| Lat 23.00501°
= Long 78.82453°
~. 26/03/22 01:20 PM
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; : E GPS Map Carﬁera
Lilwani, Madhya Pradesh, India

2R4AF+5Q2, Lilwani, Madhya Pradesh 487555, India
Lat 23.005819°

~ Long 78.825029°
' 26/03/22 01:11 PM

ﬁ GPS Map Camera

- Lilwani, Madhya Pradesh, India

2R4F+5Q2, Lilwani, Madhya Pradesh 487555, India
Lat 23.005819°
Long 78.825029°

 26/03/22 01111 PM




